Annexure-8
Name of the corporate debtor: Power Max (India) Pvt. Ltd.; Date of commencement of CIRP: 01.05.2023; List of creditors as on: 25.10.2023
List of eperational creditors (Other than Workmen and Employees and Government Ducs)

(Amount in%)
S1.  |Name of creditor Details of claim received Details of claim admitted Amount of | Amountof | Amount of claim | Amount of claim Remarks, ifany
No. Date of Amount claimed |Amount of claim  |Nature of claim Amount |Amount Whether % of confingent | any mutual not admitfcd under verification
receipt admitted covered by |covered by |related voling claim dues, that
security |guarantee |pariy? share in may be set-
interest CoC off
1 IDeepak Industnes Lid Kolkata 15/05/20231 T 58,356,809 | 58,556,809 [Operational Creditors 0 0 No 4] 4] 0 3 - 000
Assoctated Road Carrers,
2 | Sccunderabad 15/05/2023( ¥ 20,600 | 2 90,600 Operational Crediters o 0 Mo 0 o 0 4 % 000
3 |Associated Transways Organisation | oo cions b4 9,50,230 | T 9,50,230 Operanonal Credies o o o 0 0 0 z - 0.00
4 | TCI Frepght 15/05r2023| ¥ 5014004 % 5.91.400 |Operauonal Creditors 0 0 No 0 Q 0 4 - 000
5 |Corbit Enggneering Pvi Ltd 15/05/2023) ¥ 70.28,191 | 32,55,544 |Operational Creditors 0 0 No 0 i 0 z 31,712,647 000
6 |Stephen Court Welfare Association | 28/06/2023] % 1,20,914 | ¥ 1,20,914 [Operational Creditors 0 0 Mo 0 0 0 3 - 000
7 |RM Apphed Engineers 05/07/2023] ¥ 1,38,000 ] 2 1,38,000 |Operational Creditors L] 0 No 0 0 Q k4 = 000
Singhvi Rolling Shutters & .
8 Engsncering Works 05/07/2023] ¥ 1948131 % 1,94,813 |Operational Creditors 0 0 No 0 0 0 b4 - 000
lil
g [Fundusthon Petroloun Comomton | agummoza| 2 1,85.58.601 (2 1,85,58,601 [Operational Creditors 0 0 No 0 0 0 2 - i
The clam 1s recesved from the sad party after
50 days from Insolvency Commencement
Novateur Elecincal & Digital . date However, as per newly amended
10 Systems Put, Ltd 11/08/2023 | ¥ 4,16491 1% 4,16,491 {Cpemtional Creditors 0 0 No 0 0 0 b4 - 000 regulations,the clums were considesed afler
approval from COC
The clum 15 received from the said party after
90 days from Insolvency Commencement
dotc However, as per newly amerxled
11 |Amta Khosla 06/0972023 | T 20,87,924 | X 3,25,941 |Operational Creditors 0 0 No 0 0 0 T 17,61,983 000 regulations, e chums were considered aftes
approval from COC
The claim is receved from the said party after
90 days from Insolvency Commencement
date However, as per newly amended
12 |HiCon Readymix Concrele 11/10/2023 | ¥ 41,36,546 | ¥ 4,59,031 |Operational Creditors 0 0 No 0 0 0 4 36,77,515 000 cegulations, e claims were considered afice
approval from COC




